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Kendt1ya Vldyalaya In T.llicherry, 
Kerala 

4859. SHRI RAMESH CHENNITHALA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether there is any proposal to 

start a Kendriya Vidyalaya at Tellicherry in 
Kerala; and 

(b) ~ so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE. 
VELOPMENT (PROF. M.G.K. MENON): (a) 
and (b). Kendriya Vidyalaya SangC'lthan has 
received a proposal from the Government of 
Kerala for opening of Kendriya Vidyalaya at 
Palayad near Tellicherry, Kerala. 

No decision has yet been taken regard
ing number and locations of new Kendriya 
Vidyalayas to be opened in the country dur
ing 1990-91. 
~ 

National Cultural Policy 

4860. SHRI KALP NATH RAI: 
SHRI EDUARDO FALEIRO: 

Will the PRIME MINISTER be pleased 
to state: 

(a)_ whether Government propose to 
evolve a National Cultural Policy; and 

(b) if so, details of the scheme and by 
when it will be implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE-

VELOPMENT (PROF. M.G.K. MENON): (a) 
and (b). The framing of the National Cultural 
Policy is under amsideration of the Govern
ment. No timelim~ has as yet been set. 

Reframlng of Recognition Rules of 
Service Associations 

4861_ SHRI RAM SAGAR (Saidpur): 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Recognition Rules of 
Service Associations have been reframed; 

(b) . if so, whether these have b'een 
notified; 

(c) if not. the reasons for the delay in 
reframing the same; 

(d) whether new service associations, 
in the absence of reC9Qnition rules. are being 
given recognition; and 

(e) ~ so, the procedure for obtaining 
such recognition? 

THE PRIME MIN ISTER (SHRI VISH
WANATH PRATAP SINGH): (a) and (b), 
No, Sir. 

(c) As certain issues have wider impli
cations Government have not been able to 
take a final view. 

(d) and (e), Pending finalisation of the 
fresh Recognition Rules, at present no new 
Association is being given recognition, 

Noise Pollutlon 

4862. SHR1 RAM LAL RAHI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether any measures are being 
adopted by Government to check noise 
pollution; 




